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done, and it is not appreciated unfor­
tunately and questions are being put
one after another. With a larger time
I think he will be able to satisfy them
and they will also feel satisfied.

Shri A. P. Jain: I very much wel­
come the proposal that there shall be
a food debate in which aH aspects of
the matter could be discussed. I wel­
come it from the point of view that I
«hail be able to inform the House of
the actual position, know the difficul­
ties of the State Governments and
viewpoint of members.

Mr. Speaker: Very w ell

Shri A. C. Ooha: May 1 submit that
In a general food debate this import­
ant aspect will not be given due atten­
tion? An Act was passed by this
House and the feeling of the House is 
that not much progress has been made
in this matter. If you kindly allot a 
two-hour debate on this particular
subject, that would be better.

Mr. Speaker: It is subject to this. 
Even if there should be a food debate, 
it is not static. Whenever a new
Situation arises which has not been
disposed of, hon. Members can have a
half an hour or a one hour discussion
only, the hon. Member must induce
his colleagues to stay.

Conference of Health Ministers and 
Secretaries at MUhL

+
Shri Bibhuti Mishra: 
Shrimatl Tarkeshwarl Sinha:

Will the Minister of Health be 
pleased to state:

(a) whether a conference of Health
Ministers and Secretarial oi the 
various State Governments was held
in New Delhi under the Presidentship
of Central Health Minister in the 
last week of June, 1997;

(b) if so, main decisions arrived at; 
and

(c) to what extent they are going
to be implementedT

The Minister Health (Ikri Kmr- 
ntaricar); (a) Yes. A conference ot
the State Health Ministers their 
Advisers was held in New Delhi trcm
the 29th June to 1st July, 1957.

(b) A  statement showing recom­
mendations made by the conference is 
laid on the Table of Lok Sabha. [See
Appendix IV, annexure No. 27.]

(c) The recommendations are under
examination.
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Shri C. R. Pattabhl Raman: Will the 
hon. Minister be pleased to state.... 

Mr. Speaker: Hon. Members will 
please stand erect and put their ques­
tions- Why should they be afraid of 
their own aoUeegues?

Shri Karmarkar: I appreciate that* 
Sir, because they will keep better 
health if they do that.
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A H  € . nttaUhi K u w : Will 
the hon. Minister be pleased to state 
whether the Union Government w ill 
seek the views of the State Govern­
ment with regard to the Indian Me­
dical Research Institute, its organisa­
tion and conduct?

Mr. Speaker: How does it arise?
Shri -Xarmrkar: My hon. friend

perhaps means the All India Institute 
yaf Medical Sciences.

Shri C. R. Pattabhi Bamaa: Yes.
Shri Kannarkar: Something does 

rest in a name. With regard to that, 
it is considered principally an auto­
nomous institution to which autonomy 
has been given by Parliament, and 
all that the Union Government could 
do is under the general, what you 
call___

Mr. Speaker: ___supervisory con­
trol.

Shri Karmarkar: I am afraid of 
using that word-*-under the general 
direction.

Shri B. K. Gaikwad: May I know 
whether the subject of Slum Clearance 
was considered by the Ministers of 
Health who gathered there, because 
It is replied several times here in 
Parliament that the State Govern­
ments are not giving due co-opera­
tion in this matter. Therefore I want 
to know, when all Ministers of the 
Health Department had been here, 
whether this matter was discussed.

Shri Karmarkar: Slum Clearance 
as such was not discussed, but other 
problems of an all-India nature were 
discussed. 1 am afraid that so far as 
the other parts of India are concerned, 
Slum Clearance comes under the care 
of the Housing Ministry. So far as 
Delhi is concerned, because it is a 
Union Territory, it comes under our 
care.
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Shri R aftauth  Singh: The ques­
tion is quite different, Sir. The ques­
tion was whether you recognise the 
Ayurvedic D egrees....

Mr. Speaker: Order, order. The hon. 
Member puts questions which I am 
not able to follow, nobody follows.

Shri Blbhuti Mlriwa: I want to knsv
whether the Central Government re­
cognises the Ayurvedic Pay ees of the 
Hindu University or the Ayurvedic
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Degrees granted by other institutions 
in the States, but be Is replying about 
money. I did not ask about money.
I wanted to know whether you re­
cognise the degrees or not

Mr. Speaker: Order, order. Let
there be no excitement over this mat­
ter. Was this one of the subjects 
discussed at the Conference?

Shri Karmarkar: This was one of
the subjects before the Conference, 
and the decision was that the Con­
ference was of the view that all pos­
sible encouragement should be given 
to the indigenous systems of medicine 
and suggested to the State Govern­
ments that they should take full ad­
vantage of the assistance that the 
Centra] Government is offering to the 
State Governments.

Mr. Speaker: The question specifi­
cally was whether a decision was 
taken with -regard to the recognition 
of the Ayurved Acharya or other de­
grees conferred by the Banaras Hindu 
University.

Shri Karmarkar: No. Sir, that ques­
tion did not come up before it.

Mr. Speaker: 19 there any other 
Hindu University?

Shri Kaghunath Singh: The ques­
tion was whether Government recog­
nise the degrees granted by the Ayur­
vedic Colleges.

Mr. Speaker: He says that matter 
was not discussed.

Shri Karmarkar: Sir, the House Is, 
naturally, anxious to know about this. 
The whole question is that there is a 
constant jhagra, quarrel going on— 
not exactly quarrel but difference of 
views between the two systems of 
thought: one what is known as the 
integrated system of medicine which 
believes in institutions giving know­
ledge of allopathy and Ayurveda and 
the other, Sudh Ayurveda. We had 
a meeting under the chairmanship of 
the Minister of Planning in Bombay. 
There also this difference came out 
Therefore it is that we have to give 
a lot of consideration to this matter

as to whether to follow Sudh Ayurveda 
or integrated ayurveda. That is the 
present position of Government Ac 
regards the question of recognition of 
the degrees, it depends upon our ulti­
mate decision as to whether we re­
cognise Sudh Ayurveda or the Inte­
grated system.

Mr. Speaker: Discussion took place 
'but no decision was arrived at, and 
hence this matter does not arise.

Dairy Science College
*1410. Shri Bahadur Singh: Will the 

Minister of Food and Agriculture be
pleased to state:

(a) whether there is a proposal to 
start a Degree College for training 
in dairy science;

(b) the location of this College;
(c) whether the College staff and 

other establishment have been re­
cruited; and

(d) the amount that will be spent 
on it?

The Deputy Minister of Agricul­
ture (Shri M, V. Krishnappa): (a)
The Dairy Science College has already 
started functioning with effect from 
15th July, 1957

(b) National Dairy Research Insti­
tute, Kamal (Punjab).

(c) Yes. About 62 per cent of gazet­
ted staff and 80 per cent of the non­
gazetted technical staff have been re­
cruited.

(d) Rs. 29-50 lakhs.

Sbri Bahadur Singh: May I know
whether there is any proposal to
start jnore such colleges in the coun­
try?

Shri M. V. Krishnappa: No, Sir.

Shri Kamalnayan BajftJ: In view of 
: the work done specially In the Go 
Seva Sangh, Wardha, may I know 
whether any approach has been made 
to them so that more research work 
can be done through them or dairy




